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(by if so, the details thereof;
{c) the action taken thereon and the present status of the complaint;

{(d) whether the above complaint consists of financial and other

irregularities;

(e} if so, the steps taken so that senior functionaries would not tamper

evidences in the respective files related to complaints;
(f) if not, the reasons therefor?

THE MINISTER OF SCIENCE AND TECHNOLOGY (SHRI S. JAIPAL REDDY):
(a) Yes Sir. Central Vigilance Commission (CVC) vide OM No. 27932/2012/Vigilance
6, dated 01.11.2012 has cited a complaint dated 15.10.2012 but the same was not
found enclosed. Instead, a complaint dated 22.09.2012 has been found enclosed
with the said OM. Therefore, the Central Vigilance Commission has already been
requested to clarify as to whether CVC desires us to take necessary action on the
complaint cited in the OM (but not received as enclosure with the CVC OM) or

on that which 1s actually enclosed but had not been cited.

(b) to (f) The matter has been referred to Central Vigilance Commission for

seeking clarification.
Functioning of National Research Development Corporation

F1525. SHRI BHUPENDER YADAV: Will the Minister of SCIENCE AND
TECHNOLOGY be pleased to state:

(a) whether the National Research Development Coiporation (NRDC) has

evolved latest technologies;
(by if so, the details thereof;

{c) whether the Corporation has got patent rights of these technologies;

and
{d) the revenue generated through the marketing of these technologies?

THE MINISTER OF SCIENCE AND TECHNOLOGY (SHRI S. JAIPAL REDDY):
(a) and (b) National Research Development Corporation (NRDC) has not evolved
latest technologies but is engaged in obtaining assignment of technologies from
various research institutions and universities in the country for commercialization.
During the last three years, a total of 141 technologies and technical know-hows
were assigned to the corporation by various R&D institutions across the country

for commercialization.

TOriginal notice of the question was received in Hindi.
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(¢) NRDC has not got the patent rights for any technology but the corporation
assists the technology developers i.e. research institutions/ universities in patenting
their inventions, technologies and technical know-hows, if they so desire. Out of the
141 technologies and technical know-hows assigned to NRDC during the last three
years, 22 have been filed for patent protection by the research institutions/universities
themselves, NRDC provided assistance for filing patent applications for 37

technologies and the remaining were without patent protection.

() The total revenue generated by NRDC in terms of lump-sum premia and
royalty by way of licensing, marketing and commercialization of the said
technologies during the last three years 1s Rs. 1968 lakhs.

Promotion of science and technology in Maharashtra

T1526. SHRI ISHWARLAL SHANKARLAL JAIN: Will the Minister of
SCIENCE AND TECHNOLOGY be pleased to state:

() whether Government has taken steps for proper development of science

and technology in Maharashtra;

(b) the quantum of funds allocated for the said task by Government during

the last three years and the current year, year-wise;

(c) the details of all the organizations related to science and technology

working in that State;

(d) whether students belonging to all the categories are admitted in these
organizations each year, as per the reservation policy of the Central Government;

and
(e) 1if so, the details thereof?

THE MINISTER OF SCIENCE AND TECHNOLOGY (SHRI S. JAIPAL REDDY):
{a) and (b) Yes, Sir. Although, the Ministry of Science and Technology does not
make state-wise budget allocations, several steps have been taken from time to time
for proper development of Science and Technology (S&T) in all the States/UTs,
including the state of Maharashtra, by providing scholarships to school children,
establishing R&D institutes and supporting S&T infrastructure development in

academic mstitutions, S&T Parks etc.

The Ministry of Science and Technology has invested for the national
laboratories and the aided mstitutions and through other Plan schemes substantial
resources for the proper development of Science and Technology in Maharashtra.

Details are as given below:

TOriginal notice of the question was received in Hindi.



